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GOVERNMENT OF INDIA
MINISTRY OF F INANCE
(DEPARTMENT OF RE VENUED)
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ﬂb@.éuvj (F.VD,=9?—R/270/82 IT(A1): In okorcise of the pouwers
conferred by stb-clause (iv) of clausa (253) of Ssction 10 of
the Income-tax Act, 1961 (43 of 1961}, thé Contral Govornment
hereby notifies "Navajivan Trust, Ahmodabad" for the purpose of
the said section for the period cauarad by the assessmont
years 1985~86 ta 1987-88, [
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- UNDER SECRETARY TO THE GOVERNMENT OF INDIA
TU' :

The Manager, _
Government of India Press,

Flng f:oad, Mayapuri Industrial Rrea,
{Noayx ﬂglyurl Garden), Now Delbhi,

Copy toi~ ' L _
1, Shri Jitendra Dasal, Managing Trustes, JMavaiivan Trust,
P.O0.Nayajivan. Ahmedabad=14, !

2, The Commissioner of Incomo~tax, Guaaratnll Ahmedabad,
with ref.to his lottor No, HY.IIL/121-~ —?/85m04, dated 14»5.84
3. All Comaissionors of Incomo-tax
4, Uirectors of Ins.(IT)/(R&S)/(P&PR;/(InUu}, New Dolhi,
5, Director of 0&M Sgrvices {Incomo-tax), Ist Floow, Aiwan-o-Ghal it
Mata Sundri Lane, Now Delhi {5 copicsj). |
6. #11 Ufficers & Saoctions of l.T.ding of ﬁ.B,D.T., New Doelhi,
7., Comptroller & KAuditor General of India, [Nocw Delhi 420 copies).
8. Bulletin Section of Dte, aof Ine.(RS&PﬂS New Delhi (S capies;.
Y, Directo? of Training, IRS, National Agadomy of Diroct Taxcs,
Staff Colloge, Nagpur ?a copics)e ;
10. Shri P.K.Kartha, Jt. Secy., Ministry of jLau, 3Justice and Company
Affairs aOcpartmﬂnt of Legal Affairs), Nou [Delhi,
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